While filing Interlocutory Application (I1A) for Main case following steps needs to be followed.

Stepl: If case is not added in “My Cases” please click “Portfolio”, go to “Search Cases”
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Then click “Advance Search” and select appropriate Bench. On clicking “Case Number” the associated case number will have be provided.
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Q, Search by Case Number
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On pressing “Go”, the details of the case will appear in the screen.

Case Number

1 PA/¥/2024

On clicking the Case Number the details will appear and on “Add Case” will add the case in the “My Case”.

Appellate side
Case Details
Case Type

L3

Filing Number E=lio0oa Filing Date 24-12-2024
Registration Number SagaRe Registration Date 02-01-2025
CNR Number WBCH A i,

Case Status
First Hearing Date

08-01-2025
Decision Date

08-01-2025




Then Add Client Details:

Q, Search by Case Number

CaseType™  wouooORIKEEDMIGINOOR  ~  CaseNumber™

Appellate side
Case Details
Case Type TR
Filing Number oy Eaed Filing Date
Registration Number TRFRARAX Registration Date
CNR Number WECHEXR00000E 224
Case Status

First Hearing Date

o Party Name B Filing Number B FIR Number 2 Advocate Name 2 Act

Year * 00

05-01-2024

|E Case Type

02-01-2024

02-01-2024

Q Caveat

Select appropriate Client and update corresponding Mobile Number, email and Address.

| am Representing following clients In case number WPAM#ZOQ‘IE'

SAMBHU NATH GHOSH Vs STATE OF WEST BENGAL AND ORS.

@ petitioner O Respondent

1 {moamowm@mw ] { 9123456789 ] [test@test‘com

)

+ Add More

test, test




To file a IA, the case must be present in “My Cases” in the e-Filing tab. The below screenshot may be referred.
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Search Keyword | Select T

Calcutta High Court - Appellate Side(3 showing)

Case Number Next/Disposal Date Registration date
1 IRDI1/2024 — Pending EstEst 18-03-2024
A
—= Est2
2 IRD/2/2024(F) i Pending Test111
Iio Dat Ve
= Test2
3 IRD/2/2024 i Pending Test 01-04-2024
No Date Vs

Test123




Step2: Go to “Pleadings” and select Pleadings.
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Use Template

Draft Pleadings

Step3: In Pleadings check the option “Search My Cases” and enter the main case number in the “Search Keyword” for which Application to be
filed. Please refer the indicative screenshot below.
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My Partners ~ | Case Filing = | Vakalat ~ | Pleadings ~ ePayments ~ | Applications ~ | Porifolio =

X Upload Pleadings = Indexing - eSign
l'iL- New Case Search Keyword

File Name nter file name i file name
Enter file name Choose File | Mo file chosen

1. File name should not contain special characters, except underscore ()
2. Only PDF file allowed up to 20 MB size IRD/272024 Test111 Ve Test2
IRD/1/2024 Est Est Vs Est2

Pleadings

Search Case

IRD/2/2024 Test Vs Test123




Step4: After Step3, select as many documents (pdf) as required for the applications to be filed. And Add them by clicking Submit.

eFiling Services My e @ @ e @ e Calcutta High Court

Case Filing - | Vakalat - Pleadings - | ePayments -~ Applications Portfolio ~

Pleadings 0
XL, Upload Pleadings i= Indexing - eSign

Search Case ® Search My Cases O New Case Search Keyword IRDY2/2024 Test Vs Test123 v
Test My Clients Calcutta High Court - Appellate Side
Vs [ Test-{Main ) /
Test123

ol Enter flle nams= Choose File | No file chosen Eicossiiie RS

1. File name should not contain special characters, except underscore ()
2. Only PDF file allowed up to 20 MB size

First Documents for Application 4 Docl.pdf

Second Documents for Application 4




Step5: Once added these files will be shown as pending. Please note that Application filing there should be merged a single file. Hence all the

part files must be merged following the below steps.

Case Number :IRD/2/2024

m“ Hlame of frtioant __m

showing 1 to 5 of 5 entries

Submitted Appraved

Previous Mext

I 1 Test First Documents for Application 4 03-04-2024 m '
{(AWB20240000816D202400007)
(-] 2 Test Second Documents for Application 4 03-04-2024 m
{AWBZ20240000816D202400008)
3 Test Application 3 (AWB20240000816D202400006) 02-04-2024
Mz
4 Test Application 1 (AWB202400008160202400005) 02-04-2024
[1r e T Case Number:
5 Test g5 16D 20-03-2024

>

First Documents for Application 4

Second Documents for Application 4

Single Document for|Application 4

MERGE FILES

File Document Title

B Merge Files

You can rearrange PDF files & combine multiple PDF files into one single PDF document

The merged file name should be proper to
recognize this document as Application by
filing section.

o x

Merged Successfully




Step6: After the process mentioned in Step5 the merged file will appear as single file.

[ L E0 T Case Number :

Manu

3 Test Pleadings (AWB20240000816D202400004) 20-03-2024 Approved
4 Test Single Document for Application 4 03-04-2024 -
(AWBZOZMB‘EDZ(IE:IDCKIHEJ m ' il
Showing 1to 4 of 4 entries Previous Next
Step7: The single application file needs to be indexed properly.
[ View All
Show entries search: ‘
Page Nos.
Appeal/AWB20240000816C202400004 - AA Test Vs Test123
Document Title : Single Document for Application 4
X
1 Title 1-3 View W Delete
Index Title Title
2 Last page 4-7 View W Delete
From Page No. ] To Page No. | 1
Showing 11to 2 of 2 entries Previous E| Next




Step8: The Indexed single application file needs to be eSigned.

X, Upload Pleadings i= Indexing m

View All

Show |50 ¥ | entries search:

Appeal/AWB20240000816C202400004 - AA Test Vs Test123 | I3 efiled Case

© Authorize Signatories JIRINTITH Title : [# Single Document for Application 4

o Signatories Added

Showing 1 to 1 of 1 entries Previous 1 Meat

Step9: The eSigned Indexed single application file will appear in Draft Pleading.
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Stepl0: In the Draft Pleading, eSigned Indexed single application file can be verified by clicking “View Documents”. Post verification this may be
submitted clicking “Submit”. This will transfer the Application to the filing section for further evaluation.

Draft Pleadings b4

Show entries Search: |

SrNo. ! e-Filing Number / Case Number Cause Title

1 IRD/2/2024 Appeliate side Test [ o - m
(WBCHCAD171172024) =

Test123

Showing 1to 1 of 1 entries Previous MNext

& x|

IRD/2/2024(WBCHCAD171172024) submitted successfully




